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1 GST Central 22.07.2020 35709494 35709494

Tax Dues+ 
Interest 
and 
Penalty NIL NA NIL 0 0 0

Admitted based on 
the orders and 
documents

Annexure‐5
Name of the corporate debtor: ACCORD INDUSTRIES LIMITED; Date of commencement of liquidation: 19.06.2020; List of stakeholders as on: 08.08.2020

List of operational creditors (Government Dues)
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